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Dr. K. L. Rao;: The hampering led
to the delay in the meeting. The
meeting was to have been held on the
21st May, but it had actually to be
held on the 28th May,
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Dr. K. L, tao: That is definitely so.
1t is really an international discour-
tesy.

Electric Connections to
Agriculturists

#213, Shri A. N, Vidyalankar: Will
‘the Minister of Irrigation ang Power
be pleased tu state:

(a) whether it is a fact that there
is no uniform policy in the States
for giving priorty in the mattec of
- granting electric connections to the
farmers for runming tube-wells or
otherwise utilising them for irriga-
tion purposes; and

(b) if so, the action Government
propose to take in the matter?

The Deputy Minister in the Minis-
try of Irrigation and Power (Shri
Shyam Dhar Misra): (a) Almost in
all the States priority is already being
given to rural loads particularly the
pumping and other agricultural loads
ang there is an emphasis on rural
electrification.

(b) Government of India have al-
ready laid great emphasis on ener-
gizing of irrigation wells,

Shri A. N. Vidyalankar: Is it a
fact that numerous tubewells are
lying idle because they have not re-
ceived the clectric connections, and
if co, have Government assessed the
number of such tubewells?

The Minister of Irrigation and
Power (Dr. K, L. Rao): I would be
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very thankful to the hon. Member if
he can give me a list of these tube-
wells which are not connected or are
lying idle. In cases where electricity
is not available or hag not been con-
nected, diesel pump; are being used.

Shri A. N. Vidyalankar: Will Gov-
ernment lay on the Table a copy of
the instructions they have issued or
the advice they have tendered to
State Governments in this connection?

Dr. K L. Rao: T shall be glad to
do go.

Shri A. P, Sharma: Is Government
aware that in a large number of
states, particularly in the gtate of
Bihar, a large number of tube-wells
are not functioning because electric
connection has not been given to the
farmers?

Dr. K. L. Rao: I have heard that
in Bihar, especially north Bihar, where
electricity is scarce, electric connec-
tiong are not given, But we hope
that with the development of the
transmission lines in the next Plan we
shall be able to supply electric con-
nections,

Shri A. P, Sharma: Here farmers
have spent their money on tube-wells
but these are lying idle for want of
electric connection. On the other
hand, there ig shortage of food in
the country. How long i; it going to

take to supply them these electrie
connections?

Mr. Speaker: Dr. Singhvi,

Dr. L. M, Singhvi: Are Govern-

ment aware that in different states,
electricity rates @are extremely wvar-
jable and that the rates chargeable to
agriculturists are many times more
than those chargeable to industrialists?
It so, why is it so?

Dr, K. L. Rao: Quite so. These rates
are variable. It is very unfortunate
that in some of the states the rates for
agriculturists are much higher than
those charged for industrialists. We
would like these rates to be reasona-
ble, Minor irrigation comes under the



1937 Oral Answers
Food and Agriculture Ministry. They
have been trying to see that the rates
are reduced and uniformity is main-
teined in this connection,

Dr, Ranen Sen: Just now the hon.
Ministzr said that these rates; are
variable and as a result the agricul-
turists are suffering. I am told Gov-
ernment realiseqd this last year itself.
During last gne yeuar, how far have
Government proceeded to reduce the
electricity rates charged to agricul-
turists?

Dr. K, L. Rao: So far the action
taken was in respect of Eastern U.P,
North Bihar and Gujarat where the
rates are very high, Government
have said that each individual case as

comeg up will be considered and
subsidy given.
Dr. Ranen Sen: In West Bengal

also, it is very high.

“Dr. Sarojini Mahishi: In view of the
fact that the allotment for minor irri-
gation in any cases has not been u:ed
and the pump setg given to agricul-
turists are getting rusted, may 1 know
whether the Minister will be pleased
1o give a report on the amount uti-
lised in different states for minor
irrigation and also the electric con-
mnections given tp the agriculturists,
specially under the crash programme?

Dr. K. L. Rao: I shall pass on this
question to my colleague, the Minis-
ter of Food and Agriculture, with
whom minor irrigation lies,

Shrimati Renuka Ray: In view of
the fact that electricity rates are so
high for rural areas, is any step being
contemplated to enhance the rate for
industrialists so that there may be
a common rate?

Dr. K. L. Rao: That has been the
attempt, to see that the rates charged
to agriculturists are as minimum as
possible, Attempts are being continu-
ually made towards that end.
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Dr. K. L, Rao: The subject of tube-
wells is with the Ministry of Food and
Agriculture. But since the hon. Mem-
ber has put @ very useful question, I
shall alsp call for the information
from the respective states and ree
what action can be taken.
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Dr, K. L, Rao: Consistent with the
funds we have got, every effort ir
being 'made to spread rural electri-
fication as much @ag pos:ible, It is
hoped that we shall be able to supply
in the Fourth Plan period more than
a lakh of villages, I mean villageg re-
presenting agricultural activities.

Shrimati Akkamma Devi: Are Gov-
ernment aware that there are states
where there iz power but no water in
wells? If so, will Government give
due attention to these areas so as to
provide minor irrigation schemes?
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Dr. K. L. Rao: I am afraid I have
got to say the same thing, Minor
irrigation is dealt with by the Minis-
try of Food and Agriculture. I would

request the hon, Member to put the
question to that Ministry.
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Dr. K. L. Rao: As the hon. House
knows, there wwas a committee

ap-
pointed with Shri Venkataraman,
Minister of Power, Madras, as con-

vener, and the committee have made
certain recommendations for rural
electrification, One of the recom-
mendations made was that it should
be done was quickly as possible, and
for that they have made some sug-
gestions, These suggestions are being
discussed with the various Ministries
at the Centre,

Shri M. L. Jadhav: May 1 know
whether Government have taken a
decision for non-recovery of the mini-
mum charges for use of power for
agricultural pumps when they are
idle?

Dr. K. L. Rao: This iz ong of the
items which is being discussed with
the Ministry of Finance,

Shri Harish Chandra Mathur: Apart

« from the rates, is the Minister aware
that there are certain States where
there is rural electrification of about
1,000 to 1,500 villages a year, while
in Rajasthan we have not electrified
even 1,000 villages in all, May I
know whether the Government have
any programme to bost up these
States which have been lagging be-
hind? What, in positive terms, does

the Government propose to do in such
matters?
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Dr, K. L. Rao: It is true that
Rajasthan has only, I think, 2 per

cent electrified villages as against the
average of B per cent, and a much
higher percentage in many  other
States. It will be our endeavour to
see that as many villages, which re-
present agricultural activity, are elec-
trified as possible. Especially in
Rajasthan, we expect quite a good
amount of power to be installed in
the Fourth Plan.

Shri Harish Chandra Mathur: In
positive terms, what are you doing
now?

Dr. K. L. Rao: The only thing T
cap say is that if a good case is made
out by the Rajasthan Government
that there are possibilities of using
more power in a concentrated way,
for agricultural purposes it will be
considered.

Shri Harish Chandra Mathur: Will
you kindly permit me ip get a clari-
fication? Is it not a fact that already
a good case for Rs 4 crores to be
spent during this year has been sub-
mitted and approved by you?

Dr. K. L. Rao: I meant to answer
for further gassistance as a continuous
process. The hon. Member may know
that this year the Ministry of Finance
has very kindly given Rs 5 crores for
the whole country for accelerating
electric connections, and 1 think
Rajasthan has a wvery substantial
amount out of this.

Shri Buta Singh: May I know
whether the Minister is in a position
to inform the House whether the tar-
gets fixed in the Third Plan for elec-
trification of the rural areas will be
fulfilled or not?

Dr, K. L. Rao: I am very glad to
state that achievement of rural elec-
trification is, in fact, more than what
we have provideq for.

Shrimati Jyotsna Chanda: May I
know whethey the Govermment is
aware of the fact that the agricultur-
ists in Assam cannot dream of using
electricity? What steps do Govern-
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ment propose to take to make elec-
tricity reach the agriculturists?

Dr. K. L, Rao: It is quite true that
in Assam, reaching the villages is
more difficult because the places are
widely spread out. The only thing I
can say is that in Assam the amount
of electricity that is available is being
increased, and it should be possible
to see that with more generation of
power, more transmission lines come
in and more villages are electrified.

Acquisition of land

Rameshwar Tantia:
Shri S. C. Samanta:
Shri Subodh Hansda:
Shri P. R. Chakraverti:
Shrimati Savitri Nigam:
Shrimati Tarkeshwari

| Sinha:

Will the Minister of Works and
Housing be pleased to refer to the
reply given Starred Question No, 159
on the 25th February, 1965 and state:

(a) whether the Committee ap-
pointed to examine the measures to
be taken to expedite the proceedings
for the acquisition of land for hous-
ing schemes for industrial workers
has submitted its report;
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(b) if so, the main recommenda-
tions thereof; and

(c) the steps taken by Govern-
ment to implement them?

The Minister of Works and Housing
(Shri Mehr Chang Khanna): (a) Yes.

(b) and (c). A Summary of the re-
commendationg of the Committee is
placed on the table of the House.
[Placed in the Library. See No. LT-
4632/65]. These will be considered
by the next Conference of Housing
Ministers and thereafter necessary
action will be taken in the light of
their recommendations.

Shri Rameshwar Tantia: On 25th
February, the reply given by the hon.
Minister was that the committee would
submit its report within two months.
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Since six months have passed, I want
to know what the recommendations of
the Committee are.

Shri Mehr Chang Khanna: The re-
port has been received. I have given
a summary of the recommendationg in
the statement that I have laid on the
Table of the House. Before action
can be taken on these recommenda-
tions, they have to go to the parent
body, that is the Housing Ministers’
Conference which convened this com-
mittee. That conference ig likely to
be held within about two months,

Shri Rameshwar Tantia: May I
know whether only big cities will be
considered for housing schemes or
smaller cities also which have some
industries?

Shri Mehr Chand Khanna: The re-
port is in regard to the acquisition of
lands and pracedural difficulties.
Lands are taken at a very high value
and given to industrialists. The reco-
mmendations of the committee presid-
ed over by Prof. Thacker are con-
tained in the statement; they have
made very useful recommendations.

Shri P. R, Chakraverti: In the light
of not-too-happy experiences of the
performances of the States with re-
gard to land reforms does not the
Minister feel that it wil] not serve the
purpose effectively if the matter is
left to the States themselves?

Shri Mehr Chang Khanna: Ag far
as I can see, I have explained to the
House more than once that housing
has not received in the Third Plan the
same priority that it should have.
Some hon, Members have also refer-
req to it in this very House. We pro-
pose to take some steps in the matter,
such as acquisition of lands, diversinn
of funds, setting up of Central and
State Housing Boards. I am confident
that if adequate funds are given by
the Planning Commission we should
be able to make a dent in the problem.

Shrimati Savitri Nigam: In view
of the great shortage of cement in
Delhi and elsewhere and the sudden





